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of adjournment in the sense that there,,

as any censure, but I would like that
this matter should be discussed
specially, and I shall allow ths matter
to be discussed this afternoon, at five
o'clock, after the general discussion
of the Budget 18 over, and the Appro-
priation (Vote on Account) Bill 1s
also passed Let us discuss for an
hour o1 an hour and a half

Thoue in favour of giving leave mav
kindly rise in theiwr seats

(More than fifty Members rose)
We shall take 1t up at five o’clock,
since leave 1s granted v

Dr. Ram Subhag Singh (Sasaram)
Today?

Mr. Speaker. Yes, today

Shri S. M. Banerjee: What 1s the
time allotted?

Mr. Speaker: An hour or an hour
and a half

Shri S. M. Banerjee. Let 1t be two
hours

Mr., Speaker. No, no

1228 hrs
PAPERS LAID ON THE TABLE

ANNUAL REPORTS OF EASTERN SHIPPING
CORPORATION AND WESTERN SHiP-
PING CORPORATION ror 1957.58

The Minister of State in the Min-
istry of Transport and Communiea-
tions (Shri Raj Bahadur): 1 beg to
lay on the Table, under sub-section
(1) of section 639 of the Companies
Act 1956, a copy of each of the fol-
lowing reports —

(1) Annual Report of the East-
ern Shipping Corporation Limit-
ed for the year 1857-58;
(Placed in Library, See No LT-
1274/59 )

(1) Annual Report of the
Western Shipping Corporation
(Private Limited for the year
1957.58 (Placed in Labrary, See
No LT-1273/50)
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NoTrFrcATIoN UNDER EssENTIAL Com-
MODITIES ACT

The Deputy Minister of Food and
Agriculture (Shri A. M Thomas): I
b.g to lay on the Table, under sub-
section (8) of section 3 of the Essen-
tial Commodities Act, 1955, a copy
of each of the {fo:lowing notifica-
tions. —

(1) GSR No 248 dated the
28th February, 1959, containmng
the Madras Paddy (Export Con.
trol) Order, 1959,

(1) GSR No 249 dated the
28th February, 1959, containing
the Madras Paddy (Transport
Restriction) Order, 1959,

(1) GSR NO 285 dated the
4th March, 1959, and

(1vY GSR No 288 dated the
6th Mar~h, 1959, making certan
furthex amendments to the
Uttar Pradesh Paddy (Restric-
tion on Movement) Order, 1958
(Placed in Library, See No LT-
1275 59)

12.27 hrs.
GENERAL BUDGET—GENERAL
DISCUSSION—contd

Mr. Speaker The House will now
re ume general discussion on the
Budget The time allotted 1s 20 hours
excluding the time needed for Gov-
ermmment’s reply The time taken 1s
16 houis and 42 minutes, the balance
of time at our disposal 1s 3 hours and
18 minutes How long does the M.
ister expect to take?

The Minister of Finance (Shri
Morarji Desal): 1 shall take some-
thing more than en hour, about an

hour and a quarter or something
hke that
Mr. Speaker: We shall assume that

he would take an hour and a half
So, we shall be able to fimsh by five
o’'clock

Shri Braj Raj Singh (Firozabad):
Shr1 Yadav was to be, called last
evening He belongs to my party, and
he was to be called last evening, but
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he could not be called, because the
previous speaker concluded his
speech only at the last minute. So,
he may be called.

Mr. Speaker: Very well

Shri M. R. Masanl (Ranchi-East):
Would you kindly let the House
know when the hon. Minister will be
called upon to reply? It may help
the Members

Mr. Speaker: I shall call him at
3-20 P.M.

Shrl Morarjt Desal: In that case,
we may not be able to conclude
before five o'clock, because the Ap-
propriation (Vote on Account) Bill
has to be taken up after the general
discussion,

Mr. Speaker: All right; in that
case, [ shall call the hon. Minster at
S P,

Shri Somani (Dausa): The hon.
Fimnance Mimster, during the short
period of his stewardship of the coun-
try’s finances has been able to impart
stability and confidence to our eco~
nomy and has thus becn able to pre-
sent a balanced and cheerful picture
about the inherent soundness of our
economy.

The budget proposals have to be
examined :n the context of the need
for mobilising all our resources for
the successful implementation of the
Second Five Year Plan; and the Fin-
ance Mimnister undoubtedly has made
a balanced and constructive approach
in frammg the various proposals
which he has put before the House
I would algo like to give full credit
to the hon Finance Minister for his
ingenuity and resourcefulness in
confounding even the experts in com-
pany taxation matters; and indeed, an
impression has been created as if the
Finance Minister has given a lot of
relie?f to the corporate sector and to
the rich individuals. It is really very
unfortunate from the point of view
of the business community that while
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the Finsnce Minister has gone for-
ward in the drive towards soclalism
and in the drive to wipe out the dis-
parity between the larger income
groups and the lower income groups,
yet his proposals have been interpre-
ted in various quarters as a capitalist
budget or as proposals having been
formulated to give relief to the cor-
porate sector or to the shareholders.
I would beg to submit that if the
real implications of the various pro-
posals made by the Finance Minister
are properly analysed and examined,
it will be seen that not only has no
reliet been given but, on the other
hand, some additional burdens have
been imposed, both on companies as
well as on individuals

Taking the first question of person-
al taxation, we are all aware that
when the former Finance Minister,
Shri T. T. Krishnamachar: had mntro-
duced those novel taxes like wealth
tax and expenditure tax, he did give
some relief in the levels of personal
taxation and had indeed .indicated
that this process would be continued
further But what is the position to-
day? The position under the Budget
proposals as formulated by the pre-
sent Finance Mimister is that he has
further increased the levels of per-
sonal taxation Although the increase
in wealth tax may be called only
half per cent, the increase is as much
as double the present -ate. That is,
the present half per cent on certain
slabs has been increased to one per
cent; similarly there have been sub-
stantial increases in the other slabs.

To give some specific instances on
the basis of the latest budget pro-
posals, individuals having a total
value of property of, say, Rs. 25 lakhs
fetching an estimated annual income
of about Rs, 1 lakh, will have to pay
90 per cent of their total income;
those with a property of Rs. 30 lakhs
and an income of Rs. 1,20,000 will
pay 97 per cent; those with Rs, 40
lakhs and en income of 1,60,000 will
pay 108 per cent; those with Rs. 50
lakhs and an annual income of Rs. 2
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lakhs will pay 112 per cent; those
with Rs. 60 lakhs and an mncome of
Ra. 2,40,000 will pay 118 per cent;
those with Rs, 80 lakhs and an income
of Rs. 8,20,000 will pay 120 per cent,
and those with Rs 100 lakhs worth
property and an annual mncome of
Rs. 4 lakhs will pay anvthing Like
123 per cent Ths 8 the picture of
the incidence of tax which the rich
individuals will have to pay under
the proposals of the Finance Minister
And yet we have been told that the
Finance Minister has presented 2
‘capitalist’ budget It 1s really very
amazing and 1t really takes one's
breath away to be told m the ~ontext
of the very serious additional inci-
dence of the propcsals made by the
Fmance Mister that he has done
anything by way of giving rehef to
the corporate sector No doubt, he
has been able to create a psycholo-
gical outlook Ever since he took
charge, it 1s true that ne hac been
able to mpart confidence and stabili-
ty m the economic field. Under the
simplification of the corpany tax
structure the wealth tax on campa-
nies and excess dividend tax, has been
absorbed n ths coiporation tax
Surely from the pesychological pomn’
of view, the abolition of those tweu
taxes 1s welcome 2d hac been wel-
comed m commercial qaarters But
that does not in the least mean tha.
there has been any rehief given b,
way of abol'tion of these taxes What
has been done 1s that theze two taxe
have been abolished, and in the words
of the Finance Mriuster, an ‘~quiva
lent’ burder has been impnsed, but
a close analysis on the part nf experts
reveals that this b rden 1 not only
an equivalent burlen, bui something
more than what the exchequer was
drawing from these two taxes has
mmposed by way of replacement of
this taxatior structuvre

Then there is another thing The Fin-
ance Minister has ailowed the special
depreciation to laps+ from the current
year. This was really enabling vari.
ous companies to strengthen their
finances in the initial peri.d The abo-
lition of this concession at this junc.

ture is really putting an extra bur-
den on the compean.es at 3 time when
they may be embarking upon new
industrial development, Here agam a
concession which was ju-t fied unde.
the present cirgum tanccs and whicn
was continuing for such 2 long time
has suddenly been withdrawn.

Then wha* 1s the posittun about the
expenditure tax? The expenditure
tax and wealth tax were fully
exammned by the Select Commit-
tee at that stage and afer
full gnd thorough deliberation,
certain exemptions were given and a
certain system was introduced to
enforce the expenditure tax But so
soon after the tax has been made
effective, a radical departure has been
made, end the husband and wife
and mmor children have been
grouped together for the matter of
assessing the expenditure tax This is
indeed a radical departure masmuch
as the husband and wife continue to
be treated as separate assessees under
the income tax law, and there 1s no
reason this drastic departure should
have been made in this budget

Gomng further into the implications
of the company tax simphfication pro-
cedure introduced mn this budget, 1
would lhike to draw the attention of
the Finance Minister to the element
of double taxation he has introduced
So long the dividends received by the
shareholders were used to be treated
as a tax paid by the company on
behalf of the shareholders The posi.
tion has now been completely revers-
ed, and this income tax and corpora.
tion tax of 45 per cent will be com-
pletely unrefundable Therefore, the
same amount of dividends will pay
tax at two stages, the company will
pay tax in the first instance and later
on, in the shape of deducting the tax
at the source, the shareholders will
also be taxed again, thereby intro-
ducing a system of double taxation I
gather that in the United States and
Canada there 18 a system of giving
certain rebate or relief to the share-
holders under such & system I would,
therefore, appeal to the hon Finance
Minister to get the whole scheme of
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this company tax structure s:mplfi-
cation properly analysed and examin.
ed After all, he has himself given
an assurance that there 1s absolutely
no intention to make~ any material
change so far as the tax lhability of
the companies and shareholders 1s
concerned In case 1t is found out after
proper scrutiny that this revised sys-
tem of taxation on the corporate sec-
tor will lead to a very substantial in-
crease m the incidence of tax on the
corporate sector and the shareholders.
I do hope and trust that he will, ac-
cording to his own assurance, get the
whole proposals drafted and finalised
m such a manner as will take care of
this additional burden and will leave
the companies and shareholders in
exactly the same position as they are
to-day

Shri Morarji Desal: May I say that
I have given no specific assurance? I
only said that this would be examined
and we would try to see what could be
done for readyustment without causing
any detriment to the revenues of Gov-
ernment That was all I said

Shrl Somani That 1s exactly what
I am saying 1 am not suggesting that
there should be any detriment to gov-
ernment revenues At the same time,
the Finance Munster says that he 1s
not looking for any additional revenue
from the replacement of the present
system What I am submitting and
asking 1s only this much, that the Fin.
ance Mmister should satisfy himself
that m the name of simphfication of
the company tax structure, no addi-
tional burden 1s imposed either on the
companies or on the shareholders This
18 stmple enough, and this 1s exactly
what the Finance Minister stated in his
budge* speech and 1 see no reason
why he should depart from this assur-
ance

Shri Morarji Desal I have not given
any assurance

Shri Somani. Then there is another
anomaly under the 1evised procedure
and that 1s about the past reserves of
companies There 1s a very strong case,
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so far as the past reserves of compam-
es are concerned, for any dividend that
18 distributed out of those past reserv.
es, to be continued to be treated in the
same manner as 18 prevalent to-day, It
will really be very unjust if the huge
reserves which are lying with the vari-
ous companies at present are brought
under the new scheme If this system
18 made applicable also to the divi.
dends which may be paid in future
out of those reserves of the past, cer-
tainly this will be very inequitable
Therefore, this anomaly also calls to
be properly re-examined

1 was making all these pownts just
to indicate that there 1s absolutely no
basis for anv inference to be drawn
that the hon Finance Mmister has
given any relief either to the corpo-
rate sector or to the individuals under
his presen* proposals Therefore, all
these arguments whch have been
built up about the capitalist budget
and such similar expressions are ab.
solutely uncalled for and unjustified
under the proposals which have been
actually put forward

Sir, one word about the role of the
public and priva‘e sectors Much has
been talked abou 1t recently both in
the House as well as outside and an
impression seems to be created as if
there 1s any basic conflict between
the roles of the two sectore So fer
as I can see there 1< absolutely no
reason why there should be any con-
flict between the two sectors The two
sectors are complementary {to each
other As a maiter of fact, speaking
on behalf of one who 1s connected
with the business community, I can
say that the expansion of the public
sector indirectly helps the private
sector 1n so manv ways For instance,
the production of these steel plants
1s going to be beneficial to the pri-
vate sector in so many ways There-
fore, I for one welcome the expan-
sion of the public sector, and I do not
see the shightest justification for some
of the spokesmen of the business
community to go on criticising the
role of the public sector Of course,
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we have every right to make con-
structive suggestions for the proper
and efficient functioning of the pub-
lic sector, but I do not see why there
should be anv objection to the con-
tinuous expansion of the public sec-
tor It is in the national interest and,
8s I said just now, also in the interest
of the private sector Again, I also
see no reason why the protagonsts
of the public sector should in any
way take objection to the expansion
of the private sector

My hon friend, Shnn Asoka Mehta,
yesterday was talking about certain
rigid percentages He was talking
about 61 and 49, 73 and 27 and so on
In this way he was arguing the theory
as if the public sector should continue
to expand on the basis of certain pre-
determined nigid percentages I see
no basis for that argument After all,
.n a changmmg economy we have to
adjust our policies according to the
needs of the circumstances in a man-
ner which wiall be 1n conformity with
the policy of accelerating the pace of
economic deveiopment Therefore, I
do not see the sligh*est justification
for laymmg down any ngid percentages
for the public and private sectors

Sir the achievements of private
sector are quite well known What
they have done mn the matter of in.
dustrral development after the inde-
pendence of the country i1s a matter
about which any impartial observer
would pay comphments 1 do not
think the private sector has in any
way been found not nsing fully to
the needs of the occasion There 18,
therefore, no reason why the private
sector should not continue to be given
the faciities for making thexr best
contribution m the development ‘of
the industrial sector which will also
be beneflcial to the natsonal economy
In 80 many ways

My point in making this subnussion
about the roles of the private sector
and public sector 1s that this futile
controversy and criticising each other
will not take wus anywhere, and,

indeed, in the present circumstances
of mobilising all our resources 1t is
very essential that a spirit of harmony
and understanding, which was s0 elo-
quently stressed by our Prime Minis-
ter m his address to the Federation of
Indian Chamber of Commerce and In-
dustry the other day, is brought in We
should follow that example of doing
everything possible to promote thsa’
feeling of harmony and understand-
ing between the different sections of
people, and to allow the private sec-
tor to continue to make their Dbest
contribution for “he economic deve-
lopment of the country

Now, Sir, I would like to say a few
words about this 1ssue of continuous
increase 1n the civil expenditure
Year after year so many hon Mem-
bers have drawn attention of the
hon Fimance Minister to the need for
doing everything possible %o bring
about the economy in the ever rising
civil expenditure I find that in the
year 1958-59 the revised estimates
show that the total tax revenue was
Rs 609 crores whereas the non-de-
velopmental expenditurc was about
13 per cent higher—Rs 691 crores
This figure of non-developmental ex-
penditure 1s derived by subtracting
from Rs 788 crores of total expendi.
ture met out of revenue Rs 97 crores
of planned expenditure met out ot
revenue shown m Annexure VII of
the Explanatory Memorandum on the
Budget of the Central Government
for 1959-60 Simularly, budget esti-
mates for 1959.60 for non-planned
expenditure met out of revenue works
out to Rs 689 crores, which 13 Rs %2
crores more than the total tax reve-
nue expected to be collected for that
year My purpose in drawing atten.
tion to this mcrease in civil expendi-
ture 18 that while Government have
increased thewr revenue by imposmg
all sorts of taxes in the last few
years on an unpre~edented scale,—
indeed the tax revenue has been much
more than what was origmally esti.
mated under the Plan—and having
mnade such massive efforts i the
matter of raising revenue, the major
portion or, indeed, the entire portion
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of these additional resources has been
utllised in expenditure other than of
& developmental nature.

In this connection, Sir, I would
like to draw briefly the attention of
the hon. Finance Minister to the sug-
gestion made by the Taxation En.
quiry Commission. They had suggest-
ed the appointment of a High Power
Commission to go minutely in%o this
question of ever.rising civil expendi-
ture and to suggest ways and means
to bring about the necessary eco-
nomy. The Kasturbhai Committee
some years ago had made certain
suggestions in this connection, and I
do not know what happened to those
suggestions, But the time reelly has
come when the hon. Finance Minister
should take an urgent view of the
enormous increase that is coming in
the civil expenditure, and as recom-
mended by the Taxation Enquiry
Commission he should appoint a com-
mission of experts to go minutely
into all the items of expenditure
under this head. Ho should then sa‘is-
fy the House whether really the
increases that have been brought
about are of an unavoidable nature
or of a developmental nature, and
whether anvthing drastic could be
done to bring about that economy
under ¢his head which will divert
our resources really into planned
development. I do hope and trust
that the hon. Finance Minister will
look into the desirability of appoint-
ing some expert body in view of the
very wide comments that have been
made year after year in this House
as well as in the other House in regard
to this urgent matter.

So far as deficit financing 1s con-
cerned, I think, Sir, so long as deficit
financing is resorted to for productive
purposes and so long as we take carc
to see that the increase in production
takes care of any inflationary forces
that might be created by deficit fin-
ancing, there are no risks or dangers
in this policy of deficit financing. I do
hope and ‘rust that Government will
do everything possible to divert our

resources created out of deficit fin-
ancing into productive channpels and
utilise the amount of deficit financing
in items of a non.developmental
character.

Having said that, Sir, I would only
appeal to the hon. Finance Minister
to kindly consider this matter of
giving certain incentives for stimu-
lating productive investment and
capital formation. This is not @ mat.
ter purely from the point of view
of the business community, this is a
matter from the point of view of
placing resources mn the hands of a
certain section of the people who are
able to do their job in a manner and
in conformity with the needs of our
national economy. Here is a picture
where the private sector was going
ahead with the development in the
industrial field at a rate which has
now been slowed down. There is
reference to 1t in the Ecoromic
Review and this slowing down of
the industrial development in the pri-
vate sector, in the context of our
dynamic developing economy is really
very disquieting. Here, the hon.
Finance Minister should examine the
desirability of doing something, with-
out losing any substantial revenue,
which will stimulate investment and
capital formation.

1 am quite aware of the various
kinds of financial assistance and vari-
out facilitzes which are given by the
Government for the private sector in
the programme of industrialisation,
but after all, it is the equity capital
which is the basis and which is really
required first for building up any com-
pany in the first instance. The other
help comes later. It is in that con-
text of stimulating investment in
equity capital that something more
than what the Finance Minister has
done by way of simplifying the taxa-
tion structure is called for. Here
it will be advisable if the hon. Finance
Minister would examine the potentia-
lity of benefit to the national economy
if some minor concessions were given
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which will enable the promotion of
<apital formation and incentives for
anvestment in the capital market.

I would, 1n this connection, special-
ly draw the attention of the Finance
Minister to the desirability of promo-
ting and mviting foreign investment
rather than foreign loans It 15 obvi-
ous that so far as loans are concerned
we are only incurring habihty for the
future, but if we arc' able to attract
foreign capital 1n 1industrial enter-
prises, that will be much more bene-
ficial from the point of view of the
economic development of our country
It 1s 1in that context, at a time when
there 1s a fund of goodwill 1n so
many countries towards India, that
opportunity should be taken by the
Government to bring appropriate
measures to attract foreign capital
in productive channels

There are a number of other new
points which could be made 1n connec-
tion with the budgct proposals but
in view of the shortness of time, 1
would onlv end by just submitting to
the House that the exact implications
of the budgct piroposals do not leave
any room for the impression that has
gamed ground that any relief has
becn given by the Finance Minister
to the corporate sector or to the indi-
viduals As a matter of fact I would
have very much liked that some rc-
hef <hould have becn given, which
could have paid really very rich divi-
dends and would have helped  our
economy In SO0 manv ways But having
Just imposcd so much additional bur-
den on the bu-incss community, 1t 1s
only just and fair that at least the
business community  <should not be
made the victim of the unfair allega-
tions that any rchef has been given
by the hon Finance Miister

I do hope and trust that the exact
mmplications of the budget will be
analysed and will be understood m
their proper perspective and that the
Finance Minister would also examune
the desirability of doing something to
promote capital formation and invest-
ment

384 (Ai) LSD.—b5.
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Mr, Speaker: Shrimati Minimata
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think that they must speak 1n &
representative character must be
here from the beginning, and not
come at the end.
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Myr. Speaker: Others have spoken
on that day, from that particular
£roup.

Shri Vajpayee (Balrampur): No
Member from Jan Sangh.

Mr. Speaker: I find hon. Members
want to dictate to this House, at any
rate some of them. They do not
remeain 1n their seats They seem to
wvalue the work outside much more
than their work in this House.

Yesterday I wanted to call Shri
Vajpayee Hon. Members say: I have
got one leg in the train, let me go; I
have got a meeting in my place, I
must go, will you call me or not? It
is not he that wrote hke that It is
said: I have been waiting since yester.
day. You have to wait not only
yesterday or today, but all the days
and all the hours when the House
sits. If any hon. Member writes to
me any chit in that strain, I will not
hereafter call him at all. He has got
a right to send me a chit gaving his
name, but not to say that he has fixed
up an engagement in his place, and
therefore I must call im. If you
think your engagement, is more im-
portant, keep out of this Parliament.
Therefore, nobody 18 entitled to say:
I have got to go, call me; will you
<all me at 3 O’Clock? It is rather a
strange dictation to the Speaker here.
I am afraid my leniency is misunder-
stood in this House, No hon Member
is entitled to say that he must be
called.

Of course, I know and I am anxious
to raise the level of the debate in
this House, and at the same time to
give opportunitres to all sections and
cross-sections in  this House If an
hon. Member does not get an oppor-
tunity now, I never forget that he

stood up to catch my eye He is
always in my mind I would hke to
giwve  copportunities to all hon.

Members, but sometimes we are pres-
sed for time. Therefore no hon.
Member need be impatient. ‘The
more he waits, the better the impres-
sion he creates in my mind. I shall
<ertainly provide him an opportunity.

Shri Vajpayes: On a point of per-
sonal clarification. I was here, I was

Mr. Speaker: I suppose I alone was
not here!

Shri Vajpayee:....but the hon.
Deputy Speaker said: you are not
likely to get a chance till evening;
therefore, better try tomorrow.

Mr. Speaker: Why did he not sit
here till the evening? What is the
business of hon. Members here? I
was also a Member here. I used to
come 15 minutes before 11 and sit
there till 15 minutes after 5. Sitting
in this House is itself an education.

If I say in advance that I am going
to call certain Members, there is no
quorum, because only those Members
are present. As soon as I call a
Member, he speaks, he hears his
voice, and goes away. He does not
even care to hear what others have
to say about him. This is rather
strange Even in ordinary meetmgs,
1t will not happen.

Hon Members should revise their
1deas as to how they have to conduct
themselves as representatives of eight
lakhs of people, and 1n some cases 15
or 16 lakhs of the population and
when they have to stand for a reserv-
ed seat in the manner I have done

Shrimati Minimata,
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Frafor &Y @ | 3fFw o w7 gzaT @
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Wi &gt & ? F ot awwan g fw dan
ur 9ifgd )| A R Y F g &
TgAT & 0% Y qmaAr g 1 F Fw@ar §
fr oF avs ew S g v F
g O &, wifowy 70%F F, wrfoh
q, fawa ¥, gEmz ¥ FEa@EEE
Fag o § R o) g dvw
&ar | ag el w Al § ) el gmd

- G dTTHE JdT TG FA FT qqAFT1 A7

§ 5 Yo T &Y wrar Y MY o Ay
9T wwet 1§ awwar § fr wgiox
feaems ol & ww fogr smar )

13.54 'nrs.

° [MR. Drrury-Seeaxer in the Chair)

Q& WRATT weed g AT e ?

ot wo wo wrolt : & wwwen g
g Ay e § 1 3y T oo gk R
W & wwwar g fr forw ol 9T 4d
farew g & 7@ A g R A Al
AT & 1| TET AN G qonfanl &
A Y qI ¢ | qAeS ALY B A
fom & ST Gwwd G ST F @ I §
aF TNW @F e Y AN, AT TG
A Y TV I GA A @A AT F
fordt &Y e & A § g W Ay
o W fopierdy siw A1 gEEa 9
gnir 1 3w fad & fee oy F ag AT E
fF o9 5 AT A A o A9 T
F T 97 AT ANl FY F | OF ITE
TREH 39 o7 47 dAT AT T @
o 2w & § 9w A Faer A @Y
s f& 2w & mfaw #v= § Wk g@d
% TQF fFEAl ¥ 9T 1 e §
AT 9, 39 Fr N I o o
e At &, Afearn § fw o @F §
| Y TR A e w, fom a0 &
AT a=<1 Y, FrT™Hl &, agAEl WK
gR R A Ay A T, ¢ ¢ *
& wafod aff a8 @ § & W q@
Y g & @ &, IUET qEEA BT §
"< 75 f a7 aag g & W forr sty
3 & ag g fe gy F N ade §,
# wwwan g f mfeadl & @ g, fagew

Mr. Deputy-Speaker: There is one-
thing that I must bring to the notice
of the hon. Member. I had no objec-
tion to a brief reference being made
—and even a comparison being made
—saying that the tax ought to have
been on the richer or other monied
people, and not that there should be
a betterment levy. That could be
understood. But if the whole speech-

*Expunged as ordered by the Chair,
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[Mr. Depuiy~Speaker}

is to be based on the law and order
position in the Punjab State, with
‘references to the Chief Minister
coming up, and what is to be done
‘about the situation there, I am afraid
I shall have, to disallow it. I will
-consider it and pass an order

,accordi‘ngly.

ofi ®o Wo ANt 1 A F WA ¥ *F
1 a1 fe anfa 305 77 83 afad o
# fod: g9 aorg § #¢ 777 § fo wror A
T A AR AT DA FT D
% SE ¥ TIE ¥ AU W TF AR
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W TR R e e
LR R R R
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¥fga aamr 9% o mw g w v
I HIAT BT 1 F A9 vz f efaarn
T 9 § "/ aF
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TEFIFNF A FA T RE
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o f& sfa waoremgEz S 1
At 7w 9§ 1 faw 7 fe 9T qedt o
W 2, 99 A TFT AET A T &, 9=
-guaHg AT & W AW A frem
g 9g A9 @, fFH § og9w A
ST foan | fee & wr 91w @, A
AR § WYX g0 97 T w7 W, afww
% I 3 7T w9 T fm Ay aw F
qx I famr w@y ? wwmR § fae
Rzt | AT A AETE § fEema
oY famrg &t 97 g &Y wRi 9%
T F A E W oafra wdr § A
&T IR T FT GG THE T 99 07 |
8 quaNTg Qo & e F qrae
@r my fe slanits dar ooy

*Expunged as ordered by the Chair.
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14 hrs.
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speech with a sigh of relief and a
sense of satisfaction. Shri T. T.
Knshnamachari, the former Finance
Minister had said, I was told, that
taxation, especially direct taxation,
from the gndividual and from the
corporate standpoint 1n India, had
almost reached saturation point So,
1t may be perhaps that the present
Finance Minister has a perplexing
task, the task of drawing water from
a dried well Anyhow, according
to me, Shn Desar’s Budget 1s a testa-
ment of live and let live

The task to which we have sworn
ourselves 1n this Parliament as the
representatives of the Indian people,
1s to raise the standard of our masses
This raising the standard of the
masses 1s a sclentific phrase, 1t 15
modern technology Well, what does
it mean? It means that we should
enrich our people, that we should
provide milk for the children of this
land, that we should clothe the
people who are 1llclad, that we must
house the men and women who have
no place to live in That 1s what I
understand to be the meaning of the
raising of the standard of our people,
that 1s we must enrich them one and
all, but I am afraid unfortunately, for
some {ime past, In our speeches 1n
and out of Parlhament, in and out of
season, we have been putting more
emphasis on pulling down some better
class or well-to-do people, from the
pedestal they are on

1 have never understood socialism
as a philosophy of life which should
deprive people of what they actually
possess, I have never understood so-
clahism as a way of pulling down I
have understood socialism as higher
production, better production, more
mtrinsic production and more equit-
able distribution Our speeches dis-
paraging the accumulation of riches,
deridmg the well-to-do and the better
class have dampened and slackened
the spint of progress in this land
Riches 1s no crime provaded the
riches have been earned without
violating the law of Manu and Moses,
and the provisions of the Indian Penal

Code The poet and prophet of so-
cialism, Mr Bernard Shaw, said that
poverty 18 a crime, he never said that
riches are & crime.

The approach has been, I am afraid,
to level down the few 1n the upper
strata or the few here and there who
are a lhittle better off than others for
certain reasons, maybe their ingenuity
or their labour or to some extent
their fortunate circumstances of an
inheritance

I am afraid the results that are
shown i1n the Budget indicate a down-
ward trend in agricultural production
This downward trend 1s there because
of the dampening 1n the spirit of the
people This downward trend 1s there
m industrial production, also in the
level of employment The levelling
up of the lowly and the down-trodden
must be the concept and the objec-
tives of a welfare State

In all spheres of human activaty,
the supreme achievement comes from
a sense of fulfilment desiring applause
from fellowmen But in all these
things the psychological aspect, the
spiritual aspect, the ennobling aspect
count and must always be kept 1n
view Encourage and cheer the pea-
sant when he does a good job Con-
sole him when he falls Applaud hum
when he runs At least allow him to
pass on without hindrance Let us
release the creative encrgies of men
and women in the villages, in the
towns and in our cities, without im-
prisoning them 1n grey, grim cold
walls, and then you will have segn
that even the poorest of the poor in
the far away areas of our land are
turned to heroes

I would not quote any figures here,
because the time 1s up

Mr. Deputy-Speaker: The hon.
Member mught not be getting the right
kind of advice from his neighbours.
His time 1s really up

Shri Kottukapally: Then, I have
one suggestion to make to the Finance
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Munister as to how to get more of
foreign exchange Take, for example,
my State of Kerala I do not know
whether one-tenth or even one-hund-
sedth of the resources of that State
has been explored or exploited Look
at the fish wealth 1n the Arabian sea
I have figures from the Food Ministry
which gshow that there 15 a belt of
prawns and shrimps or whatever you
call them, for a distance of 200 miles
from Beypore to Mangalore and four
miles broad What an amount of
foreign exchange we can obtain in the
United States and other countries, pro-
vided we exploit these rich and hmit-

less fish resources In the United
States, for six shrumps, 1n shrimp
eock-tail, as they call 1it, you

Rave to pay one dollar and fifty cents,
which comes to Rs 7§ Here, on the
Malabar coast, you get 6,000 shrimps
for that amount of money I had re-
eently a chance and an opportunuty to
go mto the vaults of the Federal Re-
serve Bank of New York, eighty-
seven feet below the level of the sea,
and I was told that there were 9 hil-
hon dollars worth of gold there 1
wish to tell the Finance Minister and
the House 1mn all seriouness that there
s more wealth on the Malabar eoast
in the shape of shrimps than what 1
eould find in the vaults of the Federal
Reserve Bank at New York

Then, there 1s pepper m Kerala On
all the tables of the world, you find
pepper And pepper cannot be manu-
factured synthetically or artificially
There 1s still land in our State, and
you can utilise that

Then, there 1s cashew These are
all things with which you can get
limitless amount of foreign (xchange
But then Kerala 1s far away, and we
are a ‘mall State nd we do not get
the sympathy or the regard that we
should get We have suffered to a
Jarge (xtent on account of that

Mr Deputy-Speaker The hon
Member should try to conclude now,
I have to call yet another hon Mem-
ber before I call the hon Minister
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Shri Kottukapally: Then, there 15
the commumst regime there, and that
1s one of the reasons why the mdus-
trialists are diffident to go there, there
1s too much of crime, too much of
trouble and too much of quarrels, and
tpose who want to go and start busi-
ness there are not sure that they
would be able to come back safe

There 1s another thing They bave
been doing many misdeeds there We
are t00 much near them, and therefore,
we know them But then the latest
réport 1s about the Andhra rice deal
In the report on this, Justice Ramam
Nawr has accused the Kerala Govern-
ment of a suspicious deal This 13 &
sérious matter, and this 1s a grave mat-
ter In view of what Shri1 Ramaa
Nair has said, I hope the Kerala Com-
munist Government will resign to
xeep up the honour of their party

Mr Deputy-Speaker Now, Shrimak
Jayaben Shah

Shrimati  Jayaben Shah-
spoken already

1 have

Dr Sushila Nayar (Jhansi) May I
speak

Mr Deputy-Speaker 1 was to calf
the hon Minister at 3 pMm But
pecause the Hon Speaker had ticked
oft the name of Shrimati Jayabem
ghah, I had made that mistake
Otherwise, the Speaker had promised
that the Minister would be called at
three o'clock I am sorry for the
others

Dr Sushila Nayar May I take the
gew minutes that you were giving to
ghrimati Jayaben Shah?

Mr Dcputy Speaker Now there
15 none 1 was under the mistaken
mpression that she had not spoken
1f the hon Member will not take
more than five minutes I would not
mind

Ch Ranbir Singh (Rohtak) I shall
gnish i five minutes
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Sbhri Morarji Desai: Sir, I have
been carefully hsteming to the debate
which has been going on for the last
four days including today on the
budget which I had the honour to
present to this hon House, and I must
thank the hon Members for the
apprecration that they gave to the
budget as also for the criticism that

. was made m pomting out the deficien-

cles or the defects in the budget and
its policy It is not possible to con-
sult hon Members ...

Mr, Deputy-Speaker: I am sorry te
mnterrupt the hon Minister I forgot
to mention one thing I had said a
while ago that I would consider whe-
ther certain words uttered by Shn
S M Banerjee were objectionable and
ought to be expunged I have con-
sidercd the matter Certanly it was
not proper for him to compare those
two persons So far as those two
lines are concerned, I have ordered
their expunction The Press also
would take note of this

Shr1 Morarjl Desai As I was say-
ing 1t 1s not possible to consult hon
Members before the budget i1s framed
and presented to this House But I
may say that we try to forestall the
various arguments that might be
adduced and or take account of the
various lines of thinking that are
available on budget framing or on the
mmposition of taxes, and after con-
sidering all that the budget 1s framed
Then after hearing all the arguments
advanced on the budget, one takes
note of them for improvement, if any
1S necessary or possible, and also for
taking into account those things when
the next year’s budget 1s framed

1 was surprised—though I should
not have been—to hear the hon the
leader of the Communist Group saying
that the picture given by me 1s un-
realistic, that there 1s complacency,
that there 1s no ‘socialism’ mentioned
i 1t and so on I do not see that a
budget becomes socialist if the word
‘socialist’ 1s mentioned 1n the speech
and 1t ceases to be socialist if the
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word is not mentioned™in it. I have
said very clearly in the budget speech
that the budget is framed round the
Plan and the Plan is framed from time
to time with a .view to achieve our
end, which 1s achieving a socialist so-
ciety. We do not swerve from our
objectives and we try to implement
them to the best of our capacity. It
is possible that the rate of progress
may not satisfy some, but in this par-
ticular case of the leader of the Com-
munist Group, the ideas are different.
His concept of soclalism is different
from the concept of socialism that we
have. He will say that our socialism
is bogus. I do not want to retaliate
and say that his socialism is bogus. I
would only say that he has his own
peculiar line of thinking to which he
is wedded, we have a pragmatic ap-
proach to these problems and we want
to see that the people of this country
become happy—not a few or a
majority of them, but all of them We
want to see that equal opportunity is
given to everybody to advance himself
or herself to the maximum of his or
her capacity, to see that all exploita-
tion ceases and to see that the coun-
try becomes happy, prosperous and
strong

With this end 1n view we try to
frame the Budget, we try to frame
the laws, we try to run the Govern-
ment to the best of our capacity We
have never claimed, Sir, as is sought
to be argued by some, that we claym
all the intelligence or all the know-
ledge That we have never done We
are very conscious that we are im-
perfect human beings. As such there
1s an imperfection 1n whatever we
do, but we try to perfect ourselves as
far as we can by profiing from the
cnticism or suggestions of friends or
opponents, even those who decry us
because we have got to learn some-
thing and profit by it, That is how
we look at the whole question.

It is possible that we may not be
absorbing as much as is expect-
ed that we should absorb. That

3% (A1) L.SD.~7.

depends upon our capacity to absorb.
It also depends the capacity to
appreciate, and it also depends upon
the quality of what is to be appre-
ciated and absorbed. Therefore, it
cannot be said that everything that
is said must be absorbed or must be
accepted. If I try to do that, or if
my hon, friends opposite try to do
that, we will be in a hopeless state
of affairs.

Acharya Kripalani
Money can be absorbed.

Shri Morarji Desal: Money is never
absorbed. It is spent or it is retained
in deposit, but it is never ab-
sorbed That is where, Sir, my
honourable and respected friend who
was my leader for many years but
who chose to cease to be my leader
and wanted to lead other people, is
wrong. Well, that 1s why he is 1n a
crisis of faith. It 1s because he has a
crisis of faith that he sees a crisis
of faith everywhere in the whole
country. If there had not been a cri-
sis of faith, he should not have chosen
to select other friends and other peo-
ple. That was agamnst the faith that
he had, and 1t is because he gave up
that faith that the crisis of faith has
come I would entreat him, Sir, once
agamn, to look back and see what hus
real faith 1s and stick to it.

Acharya Kripalani: I am one of
your best friends, Mr. Mehta.

(Sitamarhi):

Shri Morarji Desai: He does not
cease to be my friend either. We do
not cease to be friends because we
have different views, but I would cer-
tainly refer my honourable and res-
pected friend to my hon friend, Shri
Mehta to whom he has just referred.

He gave a corrective to what my
hon friend said before. Even if he
does not hear me, let him hear him.
He had said that we should cut our
coat according to the cloth, thereby
meaning that we are making our plans
without taking into account our re-
sources, or that our plans, are over-
ambitious, they are extravagant, they
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are beside the mark or they are
aguinst even 1deology Thas is what
he wanted to suggest But if we are
to cut our coat according to the cloth
that we have just now, we would not
only remamn constantly poor, but we
will become poorer still and it will
be a hopeless state of affairs
m this country, which I am qute
sure my hon friend has not 1n view
(Interruption) We have, therefore,
got to obtain more cloth if the cloth
{s less and see that the coat fits us,
and not to take np that position where
we make a coat which we cannot put
on That will not help anybody

Therefore, he 1s also against the
Plan, or he 1s aganst planning as I
understood him, because he asked
“How many more Plans are gomg to
come?” When he was in the Congress
there was a planning body in the
Congress too and he never objected
to it Planning 1s necessary for any-
thing that we do Even when he
spoke there was some plan with him
He had 1t and he read 1t out accord-
ing to plan Without a plan on~ can-
not adjust one’s thoughts as best as
one should Therefore, a plan 18
necessary, whether the plan 1is wise
or not 1s a different question

Acharya Kripalani. No, no, it 1s a
fundamental question

Shri Morary: Desai. It i1s a funda-
mental question whether there should
br 1 plan or whether the plan 1s wise
Sir, wisdom differ from people to
people We can only say that we are
trying to be wiser by epperience and
by the advice of friends and others as
we absorb that advice 1If the
advice 1s worth absorbing, he can rest
assured that we will absorb 1t

My hon friend, Shri Asoka Mehta,
made a very gteat contribution to the
debate by giving a very realistic and
scholarly exposition of the philosophy
m which believes and in which
I believe He said that if we want
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to go on with the Plans that we have
we will have also to pay the price of
it Of course, he did express anxiety
about the lowering of the production
last year or during this current quarter
and he said that 1t was a sign
which should make us more careful
and which should lead us to greater
efforts I agree with that, but I would
not say that the lowermng of the pro-
duction 1s a sign which 1s not any-
thing but temporary It i1s only =
temporary sign which came about
only because of less production in
foodgrains on account of causes which
were not 1n our hands and also as &
result of our adverse balance of pay-
menés whick glso mede us cut down
our imports of many kinds, which also
starved some 1ndustries and which mn
its turn also had brought in a lesser
demand of some consumer goods All
these things took place at the same
time, and therefore that came about.
But because 1n one year we have that,
I do not think we should become pes-
simistic and think that this 1s gomg
to be the picture next year

I am quite sure that the picture 1s
mmproving I would not say that it
has improved completely, that there
1s no causc for anxiety But when I
said that we are turming the corner,
I only meant that the worst time 13
probably over 1 am not saying that
1t 1s alway> over I do not think that
we will be out of difficulties for the
next ten vears or even a little more,
because we have got to go on exert-
ing more and more till we reach a
stagc where the economy becomes
self-generating  We want to do that
in the course of the next 6 or 7 years,
if we possibly can do 1t We want to
exert oursclves to our maximum to
that end But difficulties coming
should not detract us from efforts and
should not make us feel, ssmply be-
cause of the difficulties, that we are
on wrong lines We should not be-
come complacent and we are not
complacent masmuch as I have admit~
ted, and I have said very clearly in
my speech—and 1t is clearly stated in
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the Economic Survey also—that there
are trends which are disturbing, of
which we should take note and we
should try to rectify. Of course, when
I said that corrective measures had
been taken, my hon. friend the leader
of the Communist Group chose to be
sarcastic, and said that we had also
been responsible for correcting the
defects of monsoon this year; because
there is a good crop he thinks that
I was claiming credit for that Cer-
tainly I do not want to take away his
pleasure in utilising his capacity for
this sort of satires, but that does not
help anybody.

As I have been saying, our economic
situation, though it is difficult, has
to be met and we want to exert our
utmost, a little more than that if
possible, because that way alone we
can make progress The situation is
not such as gives rise to any cause
for pessimism or for a feeling that
we are not advancing and that we are
shiding back. When we make progress
quicker and quicker, sometimes some
situations arise where we fecel that
the progress has suddenly become
slower, but that 1s only a temporary,
natural consequence comng 1n, and
it enables us to go forward much
more quickly than in the past, and
that 1s how I view the present econo-
mic situation.

I agree entirely with my hon and
respected friend Acharya Kripalani
when he said that taxation and deficit
financing are good 1f they serve so-
cial causes; they become unsocial if
they are wasted or used for bad
causes I do not see what I can do
to make him see that the policies
that are undertaken in this respect
by us are for good -causes, are
for furthering the good causes and
are for achieving the ends that
we have in view It may be and 1t
1s possible that there are mistakes in
it; 1t 1s possible that there are some
wastages; 1t is possible that there is
some extravagance I would not deny
all these things. But, Sir, is it argued
that we are not taking note of all
these things or that we are not trying

to set right the mistakes that may be
committed unintentionally or on
account of inexperience or on account
of a situation developing in a parti-
cular way?

15.24 hrs.

[MR. SepeaxER in the Chair]

I do not think that that would be
hig argument. I hope that he will
look at this sympathetically and not
cynically. He becomes sometimes very
cynical and that seems to be many a
time a cause which gives rise to a
erisis of faith from time to t me. But
I only hope that cynmicism which
comes out of a very great intelligence
and love for the poor sometimes pre-
vents a person from seeing good in
other people and that is all that I
plead with my hon and respected
friend

Acharya Kripalani: Sometimes I get
facts from Congressmen and Congress
Ministers,

Shri Morarji Desai: I thank him for
the sympathies that he has for me and
which I have always had from him
in ample measure But I would be
wrong if I said that I am not respon-
sible also for the criticism or that
that criticism does not apply to me
also which he applied to the Govern-
ment as a whole I am responsible
for these things too as part of the
Cabinet, and when 1 was »ot a Mem-
ber of the Cabinet as a Congress
member, and as one of the 'nstruments
of Government in this country in a
State if not in the Centre I am,
therefore, responsible for all these
things and I do not want to escape
the blame if he wants to apportion
that blame

It was said that deficit financing 19
going to lend us into endless trouble
and is lending us into trouble now
and that we are recklesslv going on
with this policy. I would not say that
this criticism is made in order to
make criticism. There ,can be this
view: we ourselves are conscious of
it. As I mysel? mentioned in the
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budget speech, deficat financing as 1t
15 called i3 a thing about which one
must be careful, but it 138 not that
defic t financing 1s bad 1n all circum-
stances If it leads to more and more
production and if it 1s employed for
productive purposes, it can do good
But if 1t leads to inflation certawnly it
will do harm. We are trying to see
that it does not lead to inflation And
it cannot be said that deficit financing
that has been so far resorted to has
led to any appreciable inflation 1n this
country The iwnflation 1n the country
which was seen i1n foodgrams or has
been seen m foodgrains i1s not due to
this factor at all It 1s due to a bad
season and an unusually bad season
which came 1n in this country in 1857-
88

In this connection, I should hike to
give some of the figures of foodgrain
production It was said that food-
gramns are not being produced as they
should be produced and that we are
not making any progress in the matter
of our agricultural policy I would
hke to make one thing very clear at
the outset That 1s, whereas too much
concentration 1s made in the matter
of giving blame to the Centre in the
matter of food production, production
of food 1s the concern of the States,
and all the efforts that are required
to be made for increasing food pro-
duction have got to be made by the
States I do not, therefore, try to
say by any stretch of imagination that
the States are blameworthy m this
matter or that they are not making
an effort Thewr efforts may be less
than what 1s expected by all of us or
by some of us ‘They may not have
succeeded as we want them to succeed,
but that 15 no ground for saying that
people are not making efforts

Food production 1s increasmg at the
rate of about four per cent, if we
exclude the abnormal years from
1950-81 until today I have seen the
figureg of several countries including
Japan and the USA, and over a
long numbér of years I have foynd
that there has been always an inorease

of food production by about four per
cent or thereabouts Our record,
therefore, 18 not very poor in this
direction But our requirement is
very great, in the circumstances in
which we are Therefore, we have
got to make an effort which 15 much
greater than all this, and we cannot
rest content merely on the assumption
that this 1s the rate of production in
other countries and therefore we
should also be satisfied with that rate
of progress We are, therefore, try-
ing to make quicker progress in this
direction But 1n this matter of food
cnsis and the rising of prices com-
plamned against by severa] hon Mem-
bers, I would like to pomnt out what
we had 1n 1955 a position where food
prices crashed If we take 100 as the
mndex in 1953, 1t was 92 7 in 1950, but
it was 728 m 1955 This was as a
result of good production of foodgrains
in 1954 In 1954, 1t was 68 mullion
tons and n 1955 1t was 66 mulhon
tons 1954 wag an extraordinary year
at that time, but that brought down
the prices and we were all worrted
how the prices were to be raised,
Government began to glve price sup-
port at that time After that prices
began to rise agamn; as a result of
that 1t became 92 3 1n 1956 and 101 7
in 1957, when food production agamn
went down and we had an abnormally
bad year ‘The production was only
62 million tons, 1e it was less by 6 7
millton tons This year it 1s expected
that the production will be about 70
to 71 million tons

Therefore, we are maintaining the
increase n production by about 4
per cent But m spite of this better
production this year as compared to
the previous years, the prices are not
coming down as they should Why?
A scare is created in this country
from time to time by various sec~
tions On the one side it is being
argued that we should bring down
the prices and on the other side, it
Is argued by many hon Members,
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including some from my own party—
1 do not’say they are all on one side;
they are more on the opposite side
than on this side—that higher and
higher prices should be paid to the
peasants. They are asking the pea-
sants not to bring in their foodgrains
t0 the market. That is what is hap-
pening in some States. When that
happens, Government being blamed
for not bringing down the prices is
not a fair proposition or a fair attitude.
That is all what I can say.

In our country, it iz easy to maise
a scare. I remember about 9 or 10
years ago, in Bombay city a scare
raised in the month of June or July
that there was a shortage of salt and
salt would not be obtainable in Bom-
bay. The result was prices began to
shoot up and all people began to go
to the shops saying that they should
get 2 or 3 maunds, whereas formerly
they were buying 2 or 8 lbs. Natu-
rally that created a scare and riots
took place. One had to intervene
with that and see that the riots were
put down. How can there be a
shortage of salt in the Bombay eity,
I could not understand; but people do
not apply their minds when scares are
created. Bombay produces the largest
amount of salt. There is the gea near-
by; there is so much of salt water
nearby that fhey would never starve
for want of salt; yet they do not think
about it. This is also what is happen-
ing in the matter of foodgrains.

If in the matter of foodgrains, all
of us are determined to see that the
prices do not rise beyond a certain
level, a level which is necessary for
giving an economic price to the agri-
culturists for his production, and if
we do not fall on each other in trying
to please our voters in order that we
can give them higher prices, we
can bring this under control and
State trading in foodgrains can be
Successful and will be successful. But
i 1 try to sweep a room and others
iry to put more end more dirt in thet
Toom with the greatest amouns of
strength, 1 will mot be eble to sweep

the room clean at any time. The
blame will not be mine, because I will
be going on, but the blame will be on
the people who are putt.ng more and
more dirt there. This has got to be
borne in mind, To say that Govern-
ment is not succeeding in its efforts
to raise the economic prosperity of
the country or it is not succeeding in
some of its programmes will not be
correct, if all things are taken into
account,

I do not minimise in any way any
faults that Government might have
committed or the administration might
have committed. I do not say that
they are not committing faults; they
are bound to be there. In all human
effort, there are bound to be mistakes.
That cannot be avoided. All the
food that we eat is not always digest-
ed; a portion of it always goes out and
it has got to go out. You cannot
help it. But that does not mean that
it should be increased; it should be
minimised. That is the attempt that
should be made. There have been
some faults, but the faults ought no%
to be exaggerated and taken az a
ground for running down everything
that has been done. If that is done,
then we will not be able to build up
the society which we want to build
up. That is all that I want to plead
with my hon. friends.

It was argued that we are taking to
indirect taxation more and more,
direct taxation is less and less and
that is taxing more and more the poor,
letting alone the rich more and more.
That argument was also put forward
in connection with the economic situ-
ation of this country. I have some
material before me, which shows the
proportion of direct and indirect taxa-
tion in different parts of the world.
In India it is 87 direct and 68 indirect;
Canada 61 direct and 39 indirect;
U.S.A. 85 direct and 15 indirect;
Burma 40 direct and 60 indirect;
Ceylon 80 direct and 70 indirect;
Japan 58 direct and 42 indirect;
Pgkistan --20-direct and indirect;

m direct and indirect;
rit d 27 direct and 73 indirect;
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UK 83 direct and 47 mndirect, West
Germany 41 direct and 59 indirect
and USSR 17 direct and 83 indirect

An Hon. Member: What about per
capita income?

Shrl Morarji Desai. We ought not
to jump from one thing to another
Let us examine argument by argu-
ment, we can go to the other things
later on One thing does not always
follow from the other In a country
which 1s undeveloped, there has to be
indirect taxation, there cannot be any
other taxation, 1if we want to receive
the revenue we want to receive dor
our development purposes We must
receive the maximum revenue by
direct daxes from those who can
afford to pay them and that 15 our
attempt today

In this connection, i1t was sought to
be argued that this budget which has
been placed before the House 15 a
budget which 15 softer to the richer
people and harder to the poorer
people 1 do not know how this can be
maintained It 1s said that the wealth
tax and the excess dividend tax are
abolished and so, 1t 13 favouring the
richer people These are not abolish-
ed 1n that sense, they are merged 1n
the corporation tax All the amount
will be received from the companies
every year They are not foregone at
all, they are being received We have
also increased the other tax that has
been levied on 1ndividuals There-
fore the rich are bemng taxed If we
want to remove disparities in income
between individuals that 1s what 1s
sought to be done But we must not
do that also 1n such a way that no
revenues are at all received once
you receive 1t and afterwards the
whole thing dres up After all, it is
necessary to see that whatever taxes
we gather, we must gather i1n such a
way that we collect more and more
taxes every year, and those who have
to pay are gble to pay more and more
every year That is what we heve
got to see Unless we do that, we

will not be able to achieve the results
that we want to achieve

In this connection, I should hke to
pownt out that 1t 1s not true to say that
wmcome-tax receipts have not gone up
Income-tax receipts have gone up But
the contribution to the States has
gone up during the last few years
Therefore, the share which remains
with the Government of India 1s less
than what 1t was before Regarding
collection, whereas 1t was Rs 180
crores a few years ago, this year it 18
Rs 219 crores ‘Therefore, 1t cannot
be said that it 1s static or it has gone
down It is a matter of fact I have
pointed out this to my hon friend
Shr1 Nag: Reddy even last year But
he refuses to learn by exper.ence He
refuses to take these figures and he
believes only mn those figures which
he has m his own mind I cannot help
1t But the facts are there As I
pomted out last time, I take as much
care as I can on these matters But
even now he repeats these figures.

Then 1t was said that we are over-
depending on foreign assistance I do
not th nk that the assistance that we
are recewving is such as would land us
i trouble, at any rate so far It is
certainly a heavy responsibility that
we are undertaking But if we wan$
to develop our country, which 1»
undeveloped, f we want to build up
heavy industries and ¥ we want to
build up machine making industries,
we have got to mport machinenes
and raw materials too for some time
to come and we will have to face an
imbalance between 1imports and
exports Whatever we may do, we
cannot increase our exports to an
extent whereby our imports that are re-
quired will be paid for by our exports
It 15, therefore necessary for us to get
assistance But, at the same time, we
have got to see that whatever foreign
assistance we receive 1S received
without any strings attached to it, we
receive 1t in such a manner that it
helps us to increase the vitality of our
economy and that we are able %o
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xepay it. We are not taking mare
than what we can give back. Even
though the Labality is large, 1t is not
Jarger than our capacity to repay.
That 15 what we are trymng to see
“Therefore, it 15 not as if we are try-
ing to get anything that we can get

It was very uncharitable to say that
PL 480 1s not useful to us except that
1t goes on giving us more and more
debts and that that 1s not the way to
solve the food problem The food
problem which 1s there has got to be
faced We cannot say that we will not
feed our country or the people 1if there
15 a bad year and the production of
foodgramns 1s very much less We
have got to feed them It 15 good that
we are getting our foodgrains under
this when we requre it If we do not
require 1t, we are not gowmng to get it
under this And when we are getting
these foodgramns, 1t not only helps us
in the matter of foodgrains but also
telps us m utilising their proceeds for
financing the other schemes That is
the arrangement under this, and for
this we ought to be grateful It 1s no
use decrying help when we receive it,
and receive 1t 1n a friendly manner,
without any other bargaining except
the bargaining of returning it in the
proper way, and that 1s what 1s being
done We are not doing anything else
We are trying to receive the help
from all the countries who are prepar-
ed to help us and help us 1n a friendly
way And 1t 1s our policy to be
friendly to all the countries We want
always to remamn friendly with all
countries, whether we agree with their
policcs or do not agree with their
polictes is not 8 matter which should
come 1 the way of our friendship,
and so we are trving to be friendly
with all It will be seen that we are
receiving help from all countries of
different 1deologies We are not doing
that by falling at the feet of any
people Of course, we have got to
approach them, if necessary in a
friendly way Sometimes we aproach
them, if we find that we are
in need of help and then they help us
But the help must come in a friendly
way, not in any other way

in this connection, the mmile of the
Eagt India Company was given by an
hoy, Member. The hon. Member
shyuld not forget that the East
Inyia Company 15 gone and those
days are not gomng to return It may
haye been due to the conditions at
t tiame when the country was weak
In government That 1s not the posi-
ton today This is the first time that
for the last 11 years this country 1s
Under one Government, and that too
thy Government of the people, and a
Gvernment which, I am quite sure,
13 strong enough to look after itself,
any ;s not bound down to anybody
at 1s the Government which we
haye It anybody has no confidence
1N this country or in the Government,
8n it 1s his misfortune and not the
MeGreune of the Governmend or die
Pegple

Then 1t was said that we are given
t0 Joose budgeting, meaning thereby
t our estimates in the past years
are wrong From the fact that the
TeVenue deficit, which was consider-
ed t5 be Rs 29 crores, has gone up to
58 crores, and the customs reve-
U6 hag gone down to Rs 136 crores
nstead of the estimated Rs 170 crores,
1t tennot be said that we are loose-
b“‘lgetmg We are trymng to estimate
8s clearly, specifically and defimtely
8s we can, and 1n the process we are
trYing to take into account all the
CIrcymstances which we can imagine
But there are some times circum-
Stahces which we cannot always
ggine

Ih the matter of customs revenue it
Wag not easy to foresee what the effect
©of the import licences which we had
€Ven previously would have on the
Present day receipts on imports For-
metly when there was an OGL system

lhicensing we could not always

Ow what exactly was pending and
the packlogofit was pending for some
time  Now we have gone beyond it
and we are able to calculate more
COThrectly So, I do not think this sort

over-estimate or under-estimate
accur in future years
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Then 1t was said that tax collection
charges are increasing disproportion-
ately I do not think that this charge
would be quite a correct one Yet, 1
cannot say that the staff 1s exactly
what is needed and there 1s not at all
any extravagance in that or there is
no over-staffing m any case anywhere
We are, therefore, trying to see that
all the departments and all the Mmn-
istries are being examined properly
on a scientific basis, and whatever
economies can be effected are effect-
ed These are bemg reported from
time to time to Parlament and will
continue fo be reported to Parhament
from time to time As an example, 1n
my own Ministry mn one department,
the Economic Affairs Department, I
have got the whole thing examined
by a special staff which has been
created for this purpose, a reorgani-
sation unit, which went into 1t, and
we have now been able to effect a
saving of 10 per cent in that expen-
diture This 13 how we go about 1it,
and this 1s what we are trymg to do
in every Ministry Therefore, it need
not be thought that we are not parti-
cular in this metter at all We are
very particular in this matter and we
are trymg to effect economies wher-
ever we can We have also com-
mittees examumng plan projects and
trymng to see that economies are
effected 1n those things also

Then the growth of civil expendi-
ture was mentioned here and it was
argued that we are reckless m the
matter of increase m civil expenditure
The misunderstanding arose because,
perhaps, of losing sight of the fact
that the classification of accounts 1s
somewhat pecuhar 1n thig matter
Civil expenditure does not mean
merely administrative expenditure It
inecludes also expenditure on social
and developmental services They are
both grouped together 1If thig is not
seen, then certainly it would appear
as if we have been completely exh'nw-

t, not gnly extravagant but -
md devg:;ld of reason, but that is
not 40,

It is true that while the total
expenditure in 1948-48 was Ra 36
crores under civil expenditure round-
ly, it 15 likely to be about Rs 228
crores next year, but in considering
these figures 1t should be remembered
that 1n 1948-49 the expenditure under
social and developmental servicez was
only Rs 19 crores That hag increas-
ed to Rs 168 crores now, and that 1s
a part of this Rs 223 crores There-
fore, 1t should not be said that all this
Rs 223 crores are going towards pay-
mg adminstrative expenses or only
officers and clerks and other people.
That 18 not the position, though I
must say that purely administrative
expenditure also has risen from Rs 17
crores to Rs 55 crores It 1s not &
small amount, but it 1s a necessary
amount When activities are widen-
g —they have become perhaps ten
times what they were before,—
expenditure 18 bound to increase, and
that 1s how 1t has mcreased

It also includes expenditure on
development of tribal areas This
Rs §5 crores also includes that, and
therefore, this 1ncrease in expenditure
is mevitable, inescapable, but we are
trying to see constantly that this
expenditure 18 reduced from time to
time, but when we are developing,
administration goes on developing,
the services are also bound to go on
developing and we have got to spend
more and more on this, but I have
taken out the percentage of the
expenditure on the administrative
services to the revenue that we have,
and I find it s remaining constant at
seven per cent until today There-
fore, there is no increase in the per=-
centage of expenditure on civil admi-
nistration, and yet we are trymg to
see that as much economy is possible
18 effected in this matter

In this connection, m the matter of
wasteful expenditure, it was mention-
ed that loans had been taken by
Hindustan Steel and then not spent
immediately as they should have
been spent, with the result that these
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wes & loss in interest. This relates to
the years 1054 to 1956 end in the three
yun!tdidhappenthatsumswm
taken and were not spent immediate-
ty. It took some time. Therefore,
they were immediately deposited in
banks where interest was obtained
from 33 to 8% per cent, that ls, there
was @ loss of about one per cent
interest, but that 'was inevitable at
that time, because at that time quar-
terly withdrawals were made of
expenditure that was to be met in the
next quarter. It is true that more
care should have been exercised by
the drawing authorities to see that
moneys were not drawn earlier than
was necessary but to see that demends
were made 1n time. They did this at
that time because the system Wwas
quarterly withdrawal. We have
changed the system now. It is now
monthly withdrawal and we are try-
ing to see that this thing does not
happen.

I would not say that this was all
nght and there was nothing wrong in
it, but it was a mustake that took
place for want of foresight perhaps in
the matter 1n the minds of the people
who were responsible for it, but there
was no Intentional lapse in it, and 1t
15 now bemg rectified and seen that
this will not happen in future.

The same thing about the recovery
of moneys in the Equalisation Fund.
It was said that we were not recover-
ing the moneys as we should. There
1 a dispute, out of Rs. 17 crores, for
about Rs 8 crores, and unless that
dispute is settled, we cannot recover
that Rs 8 crores Then it will be
argued; what happens to the Rs, 9
crores? For that the companies are
pleading that their financial condition
15 giving more and more difficulties,
but more than that they are pleading
also that they have to recover moneys
for the steel which they are supply-
g to the Government which is also
being delayed, which is not being
pad; therefore. that also should be
set off. ‘This is being looked into. I
am not saying all this in order to

make a special pleading in this matter.
In these matters we ought to be more
specific and more particular, and we
are trying to be so, and I am quite
sure that in future in these matters
there will be less cause for complaint.

A reference was made to the delay
by the Defence Minmistry m bulding
bodies for chassis purchased m 1948
or before 1948 or after 1948. It is
true that there has been delay, but
this delay was due to the fact that the
Army 1itself was not able to bwld the
bodies, and they found it difficult to
get the bodies bult by private build-
ers who had various difficulties on
account of materials to be obtained
or thewr capacity to build this kind
of bodies, but this also shows 1less
care 1n the matter of planning, but at
that time, there was no planning.
Planning was absent. Now there is
planning. This also shows the neces-
fity of planning, and we are now try-
ing to see that this sort of thing does
not take place. This sort of want of
planning or foresight will not take
place in future. We are trying to
utilise all this now and trying to see

that such wastage does not occur in
future.

Acharya Kripalani: The Second
Plan was also unplanned? I thought
the First Plan was unplanned, but 1
did not know that the ‘Second Plam
was unplanned!

Shri Morarji Desal: May I say that
this was in 1948 when there was no
plan?

Shri Harish Chandra Mathur: The
point raised was that subsequent
purchases were made in spite of the
fact that these chassis were there and
no bodies had been built.

Shri Morarji Demai: The subsequent
purchase; were made because...

An Hon. Member: . . . . the old was

Shri Morarjl Desal: . . . Yhey were
required for production end these
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wchassis could not be used without
bodies, and they could not get bod.es
built on them in time. That is true
1 have therefore said that there Is
want of care in this matter, but it 1
not such as can be said that 1t 1s a
deliberate act done m order to waste
money That i1s not the idea at all
behind it

Then there was the argument about
co-operative farming again coming up.
I shall deal with it at the end rather
than just now. Before I deal with
4dt, I should like to deal with two or
three other points One is about the
various taxation measures that are
embodied in the Budget.  Objection
has been taken by some hon. Mem-
bers, not by all,—a few have sup-
ported also—to the duty on khand-
sari, to the increased duty on diesel
oil, and the changes in taxation made

as regards oils.

Some Hon. Members: Has anybody
supported it?

Shri § M Banerjee: Even in your
.own party?

Shri Morarji Desai: I shall show
from the speeches recorded that it
has been supported Therefore, 1
said, a few 1 have not said, all. I
am not claimmg that as many sup-
ported as opposed But it is easy to
oppose in these matters than to sup-
port. It is always more fashionable
and more popular to oppose There-
fore, the importance of those who sup-
port 1s greater than that of those who
oppose.

In the matter of khandsan, let us
examine the facts.

Shrimati Renuka Ray (Malda):
May I say that the view may be sm-
cerely held also” It 1s not always for
popularity.

Shri Morarji Desal: That 1s what I
am saying Of course, I was told that
the otbers®were not sincere; I would
wot say that at all. But sincerity

sometimes runs away also with
desire for popularity.

Acharya Kripalani: Is this Govern-

ment popular or not?

Shri Morarji Desai: This 1s a popu-
lar Government I do not know whe-
ther mv hon frend 1» also trying to
change the meanings of words which
he understands very perfectly. He
was a professor, so, 1 cannot teach
him; and I can learn from him. But
as he said the other day, he it now
forgetting things. I do not want to
enter into that aspect of the matter.

Khandsar: had a duty of eight annas
in 1952, and it was removed ut that
time when the difference in duty bet-
ween khandsar: and crystal sugar
was Rs, 2-8-0, that means that with
these eight annas taken oft, it was
about a difference of Rs 2 between
the two; then eight annas were taken
away, and the difference remained at
Rs 2-8-0. After that, the excise on
sugar went on increasing, that is, on
crystal sugar, and the difference to-
day amounts to Rs. 18 per maund,

8hri M. C, Jain: (Kaithal): Per cwt?

Shri Morarji Desal: Per cwt it is
more But I am taking out every-
thing, the difference not only in
excise duty, but in the sugarcane cess
which they have got to pay, which
the khandsari people have not got
to pay, and such other taxes which are
there, including all that, the differ-
ence in tax between crystal sugar
and khandsar: sugar is Rs. 13 per
maund.

The Deputy Minister of Food and
Agriculture (Shri A. M. Thomas): It
15 Ry 13-19

Shri Morarji Desai: I am taking away
only Rs. 5 out of it, which still leaves
a difference of Rs 8 between khand-
sari and crystal sugar. I do know
that this industry requires support as
against crystal sugar, but Rs. 8 support
in a maund cannot be called a lesser
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support by sny stretch of imagination.
And if the cost of production of khand-
sari becomes 8o extravagant that even
Rs. 8 are not able to support it, then
that cottage industry will not do us
sny good. We have got to see that
the cottage industry also prospers in
the proper way; and even in the matter
of khandsari, all the khandsari which
is produced merely by hand, without
any mechanical means is still exempt-
ed, and there will be no duty on it a‘
all. Therefore, that goes on receiving
complete protection; on the contrary,
that will receive greater protection.
Gur also will have great protection as
a result of this, which is a better cot-
tage industry than even khandsari.

Shri Jadhav (Malegaon): What
about khadi and Ambar Charkha?

Acharya Kripalani: They will scrap
that also.

Shri Morarji Desal: Ambar Char-
kha is being supported and is going
to be supported and will continue to
be supported. It is only my hon.
friend who says that it should be
scrapped, who wants o scrap it. He
does not like it in his ashram. That
is what I find

Acharya Kripalani: I see. You
seem to be a greater advocate of khadi
than myself.

Shri Morar{l Desai: No, I have not
claimed that I have not claimed that
at all.

Acharya Kripalani: I produce khadi
worth Rs 2 crores, and you tell me

that this 1s not a pomnt for argu-
ment

Shri Morarji Desai: 1 have never
said that Let my hon. and respected
friend not get angry with me

Shri Nath Pal (Rajapur): He was
angry with untruth, not with you

Acharya Kripalani: It 1s not a
question of party; it i1s a question of
Tacts. i 4

-

Mr. Speaker: The simple questiom
is about Ambar Charkha.

Acharya Kripalanl: He never pro-
duces a yarn of khadi and he is talk-
ing like that

Shri Morarji Desai: Probably 1
have produced more yarn than my
hon friend, personally. I am not
going to say that; I have spun more
yarn than he has done, personally,
but he has produced more khadi than
I have ever done, in his ashram. 1
must ever say that. .

Mr. Speaker: The simple point is
about Ambar Charkha Acharya
Kripalamn may produce more khadi,
but not with Ambar Charkha. That
is all. The point here is about Ambar
Charkha, not about khadi

Acharya Kripalani: He said that I
want khad: to be scrapped.

Mr. Speaker: Ie meant Ambar
Charkha; it was a mistake.

Shri Morarjl Desai: 1 have not said
it. I have only said that he is not
favouring Ambar Charkha. That is
all that I have said. And if I am
wrong in that, I should be very happy
to take it from him, and I am pre-
pared even to make amends for it,
1if I have done any injustice to my
hon friend.

Acharya Kripalani: I can tell you
why I am not increasing Ambar
Charkhas; the reason 1s that the Gov-
ernment policy is such that beyond a
particular stage Khadi cannot go.

Shri Morarji Desai: No, that 1s not
the attitude that the Government have
taken up, at any rate, that is not the
attitude that I have taken up at any
time, or the Prime Mimster has taken
up or the Commerce and Industry
Minister has taken up at any time.

I should lhke to have a discussion
in this matter with my hon. friend at
any time

-

Acharya Kripalani: Certainly.
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Shri Morarjl Desal: And I am pre-
pared to see what 1s possible, because
we are all supporting khad

And khad: has gone up in product-
jon, has increased 1n production, as a
result of the support which Govern-
ment have gwven It cannot be
denued

Acharya Kripalani: I do not want
to discuss this matter here, but if he
wants to discuss, I shall discuss with
ham It 1s a fact that khadi sales
have increased, but there 18 a lmmt
beyond whuch 1t cannot go because
of the competition with the mills

Mr. Speaker: That 1s a matter
which can be discussed

Shri Morarji Desai: That 1s not an
argument....

Acharya Kripalani: I merely sad
what he was saying, that khandsari
sugar, 1f 1t cannot stand competition,
must go, that means, that if khad
cannot stand competition, 1t  must
also go

Shri Morarji Desai: I have not saxd
that 1 have said that beyond a cer-
tain support, if extravagant support
is sought to be given, then it will not
be useful to our economy After all,
we are supporting most the cottage
mdustries, and I am supporting them
as much as my hon friend would
want to support (Interruptions) I
do not take up the attitude which he
takeg up that all the other industnes,
that 1s, the major industries should
be scrapped, in order that cottage
industries should be supported

Acharya Kripalani: I have never
said that

Shri Morarji Desai- But that 15 the
argument of some people too, it may
not be that of my hon friend. But
thmt 15 what 18 argued by some
people, that mills ought to be scrap-
ped, 80 thal these may be supported.
There is no necssmity to scrap uny-

thing, and on the contrary, there
is greater and greater acope for
cottage industries, and thiy Govern-
ment are trying to support them to
the best possible extent.

Shri Braj Raj Singh: Is it not a fact
that recovery per 100 cane maunds 18
3 per cent less in khandsari than in
crystal sugar?

Mr. Speaker Hon Members had
opportunities for themselves and
their party Members It 1s now time
for the hon Minister to reply So, let
there be no 1interruptions Hon
Members will kindly desist from
interrupting

Shri Morarji Desai: In the matter
of diesel o1, the question 15 not
merely the question of revenue The
question also 1s one of economic
balance between the production of
diese] o1l and petroleum Petrol 1s
produced more, and diesel o1l 18
produced less That 18 how the pro-
duction goes on If we go on usmg
more and more diesel o1l and less
and less petrol, we shall be harmung
ourselves, because we do not know
what we shall do with our petrol that
we would be producing in our re-
finerzes, and we are going to increase
our refineries, and more and more
petrol will be produced Therefore,
one has to take away that preference
which 1s given to the diese]l o1l 1n
this matter, so that the balance 1s
established It was because of that
that a step has been taken in this
direction, to tax diesel o1l further,
and that 18 the purpose with which
this 1s done We have got to import
diesel o1l more and we have got to
export petroleum We are not able
to export all the petrol that we are
able to produce always, we shall be
producing double of what we are
producing now, within two or three
years, and the requirement of diesel
wil] be thrice or will be double with-
in three or four years, if we go on at
this rate, and therefore, it cannot be
made easy to be used. The taxation
which i3 lewied on diesel oil comes
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only to an increase of 0.34 of a naya
paisa per ton-mile. It comes to 0.0354
nP, per pessenger mile. That is the
extra duty that has been placed.
‘Therefore, it cannot be called a very
great burden on the transport which
is there,

Shri  Naushir Bharucha (East
Khandesh): It will not be discouraging
consumption.

Shri Morarjl Desal: We cannot go
on quickly. We have got to take steps
gradually. That is all one can do.
We cannot upset the whole economy
at any time without bringing in
imbalance also.

Then it was argued that this would
hurt the agriculturists who were using
diesel oil for tractors and irrigation
purposes. This was examined; this
has been examined for the last few
years, ever since the diesel excise duty
has been levied, and we have not
been able to find a way whereby we
can give a rebate to the agriculturists
for bona fide purposes and see that
it is not misused. As a matter of fact,
it is possible that the advantage of
this will be taken only by the large
agriculturists who earn considerably
through cash crops and who can bear
this extra duty on diesel in their
operations, and the benefit may not
go to the smal] agriculturists at all.
Yet I have not given up the attempt
to find out ® way if we can to see 1f
any advantage can be given to the
smaller agriculturists in this matter.

Shri Ranga (Tenali): Does my hon.
friend know that large numbers of
rice producers in South India, in the
South Arcot and North Arcot dis-
tricts, and even in  Salem, depend
very largely on diesel o1l for running
their wells.

oft xo o fog (F7X) & werr
g § f o ofrgeafeeen &
w7 a qfcarr # wE§ ?

Shri Morarji Desai: All that will

be thought about. I cannot say that
I'have a ready formula. I have none.

Shri Ranga: In the meanwhile the
duty is going up.

Shrl Morarjfi Desal: Let my hon
friends exercise their minds and give
me some suggestions in this matter.
It they examine it, they will them-
selves find out the loss. That is all
I would say.

Shri K. 5. Ramaswamy (Gobichetti-
palayam): I have got suggestions. I
can give them.

Shri Morarji Desal: Let him give
them.

Then the question was also raised
about vegetable oil where we have
taken away the exemption of 75 tons.
There the bigger units were getting
divided into smaller units and the
duty was being evaded; and it was
tlso becoming less economical from
that point of view. It is therefore
that the 75-ton exemption has been
taken away. But on that they have
allowed a lesser duty than the duty
on larger production. That is the
difference we have made. This will
give greater protection to the real
cottage industry, that is, the oil
ghanis, which otherwise were not
receiving as much protection as possi-
ble It is more with a view to give
these people greater protection also
that this is justified.

It is from these points of view
that these taxation measures have
been resorted to. We have not tried
to recover all the deficit in revenue,
that is, the whole of it, and have left
a gap—which has been criticised, It
is true that there should not be such
deficits usually or chronically. But
this is only happening for these two
years. It has not happened before.
But sometimes if this takes place
and if one does not recover the whole
of it by extra taxation immediately, it
has also an advantage in that it en-
ables Government to see that it tries
to fill up the gap by economies and
by such other methods so that taxation
money is not spent in increasing the
expenditure more and more in other
directions which are objected to. This
is also being considered, sand it ¥
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therefore that one 1s considering these
things from that aspect

The change made in company tax-
ation has come 1n for some criticism.
It is a new step It 1s done for simpli-
fication I was asked by my hon
friend, Shr1 Asoka Mehta, whether
it also means rationalisation Cer-
tainly, 1n the course of it rationalis-
ation also must be thought of, and
rationalisation 1s more important even
than simplification I would not say
that that would not be considered at
all But simplsfication also 1s  very
necessary, because we have got to
remove all sorts of complications
which also lead to evasions or more
expenditure 1n admunistration It
was therefore that simplification has
been made

In this connection, it was argued
that the shareholders were going to
suffer It would not be right for me
to say that no shareholder will suffer
at all But I will certainly be within
right limits 1f I say that those
companies which have been prudent m
giving dividends and have not been
extravagent m doimng so, will not be
able to give less to the shareholders
and those shareholders will not suffer
But 1n the case of companies which
have been utilising all the profits for
giving away dividends, perhaps 1t 1s
possible that the shareholders may
lose to some extent But all my hon
friends are asking for regulating divi-
dends and seeing that more interest 1s
not given If this results to some ex-
tent in curtailing dividends, 1 wonder
whether 1t will not fall in line with
this demand of several hon Members
that profits ought not to be returned
in this manncr but ought to be plough-
ed back to the companies If that fruc-
tifles, it will be better for the com-
panles and ultimately better for the
shareholders also who own the com-
panies Therefore, 1t 1s not going to
harm the companies or the share-
holders 1n any way It does not harm
the Govetnment because it gives the
Government the revenues that it is

receving, and it is not going to
lessen the revenues in any way

It was argued by my hon friend,
Shrn Somani, that this measure was
likely to give more revenues to Gov-
ernment It 1s true that Government
has not thought in terms of increas-
ing revenues by this mesaure We
have only thought of recovering the
same amount of revenues It may
be increased by a crore of rupees or
so But that 1s because 1t 1s neces-
sary to be on the safer side, because
we do not want to lose by the
change at all Therefore, that 18
there When 1t came to, say, about
44 2 per cent or 443 per cent, we
have made 1t 45 per cent But that
1s to be on the safer side I do not
think there 1s any chance of gettng
Rs 20 crores more out of this, as
my hon friend says But 1t 13 possi-
ble that some 1nconveniences may
be occasioned as a result of ths
change, some imbalance mught take
place, some difficulties mght arise
This will be considered in the coulse
of the year and we will try to
set right as many irregularities as
required to be set right and should
be set right. There 1s one whole
year because these things will really
come into effect in  1960-61 This
year they have got to make only
advance payments according to this
and therefore, 1t can be set right at
the end of the year when the next
budgcet comes

Then there way an argument about
scrapping Prohibition and levying
salt duty Prohibition to be scrap-
ped or not to be scrapped 1s a matter
for the States to consider In the
States 1n which there 1s Prohibition,
1t would be wrong to say that it has

not succeeded as it should have
succeeded. There 1s no absolute
success 1n these matters If it 18

jmagined that it has completely
succeeded in the sense that there 13
no 1ilicit hiquor or that there 1s no
smugghng, 1t would not be right to
say that it has succeeded But there
is no law which is not evaded, there
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{3 no law which is not broken by
some people ..

Shrl Nath Pal: But in the case of
this particular law, it is being only
evaded.

Shri Morarjl Desal: That is all
wrong

Shri Nath Pal: I also come from the
same State

Shrl Morarjl Desal: He must be in
bad company (Interruptions) In the
Bombay State, this was examined

Shri Jadhav- Cottage industry!

Shri Nagi Reddy (Anantapur).
In Andhra also it was examined and
found that it was not working

Shrt Morarjl Desai: Sir, m Kerala
also, where there 1s a Government to
the hking of my hon friends they
have not been able to scrap prohibi-
tion They cannot do 5o, they dare
not do so, that 1s all that I would say

Shri Vasudevan Nair (Thiruvella):
They are convinced that it 1s a fai-
lure

Shrl Morarj)l Desal: Sir, prohibi-
tion 1s fundamentally for the good of
the poor people In Bombay, at any
rate, I have asked many people to
go to the labour areas and they have
gone Foreigners and our own people
have gone, and they have themselves
come and told me that the criticism
that 1s made out 1s not quite correct.
There i1s some 1illicit hquor, as I
said, but there 15 1llicit liquor and
smugghing also 1n places where there
is no prohibition, perhaps on a larger
scale than here I would have no
hesitation 1n saymng that if there
were 100 persons drinking before
prohibition, there are only 20 persons
drinking today and 80 persons have
gone out of it It 1s a good saving,
and that 15 a good result We must
now make an attempt to see that the
rest of the 20 people also do not drink
and the 80 are not made to drink
gain  That 1s the policy we should
aopt and not any other policy.

In the matter of salt duty, it has &
hstory, and it is not merely a matter
of sentiment. Salt 15 an article
which 18 used more by the poor than
even by the rch, because it 13 one
article which gives them enjoyment
in their food as they have not many
things to enjoy Therefore, it will
mcrease thewr difficulties It is
because of that that Mahatma Gandhi
had started the Salt Satyagraha It
was not without any reason that he
started it. He did not want this, and
he also said it Therefore, there 18
some sanctity attached, also senti-
ment, 1n this matter After all, this
1s what Mahatma Gandh1  wanted.
He 1s the Father of the Nation If
he wanted 1t

An Hon Member. Only with salt?

Shri Morarji Desai: We should
have respect for him Well, at any
rate, let us have respect for himn at
least 1n one matter, that is what I
would plead with hon Members If
they do not want to have anything
about him at all, well, they can go
on pleading But I can never be 1n
favour of salt duty, that i1s all I can
say. \

Lastly, I shall rome to the argu-
ments advanced by Shr1 Masan1 about
co-operative farming I do not see
how he hay taken up to this opposi-
tion to co-operative farming, and
why he thinks that joint co-opera-
tive farming will mean only
collectives of the Russian type.
I cannot understand it at all Why
1s he not able to see that we do not
want co-operatives to be collectives
in the sense in which they are there?
Collectives also are of two kinds We
have also some jomnt farming societies
which are called collective co-opera~
tive societies But the difference
between the two 1s this, that mn a
jont co-operative farming society the
land 18 owned by individual members
who give this land to the society.
They hold those shares and after
working there, receiving their wages,
whatever profits remain ° there are
distributed to them according to thewr
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share. That iz the joint co-operative
farming. In the collective co-opera-
tive farming what happens is, Gov-
ernment lands are given to people,
and they are given only to societies.
Nobody holds individually anything,
but all of them are joint owners of
that. But that collective is also
different from the other kind of col-
lective which is compulsory collective
and not voluntary collective like this.
It Government gives land to people
on condition that it should be a co-
operative farming, I cannot say that
it is a compulsory thing done out of
compulsion.

After all, you believe in co-opera-
tion, as all people who believe in
democracy should believe in co-
operation. I hope my hon. friends
believe in co-operation and not non-
co-operation now. Formerly we did
believe in non-co-operation in certain
matters. But it is not necessary to-
day, and it would be wrong to do
that. We believe in co-operation
today. If we believe in co-operation,
then we must try to see that all our
activities in all flelds tend to more
and more co-operative action in every-
thing, more than anything else in land.

Why do I say this? When indivi-
duals cultivate lands each one has
got to keep all the implements what-
ever may be the size of holding that
he may have. The result is that
there is a lot of wastage of capital
for all these people. Then, again,
they are not able to help each other
because they are all merged in them-
selves. They do not like to help each
other. I we want to bring up a
proper co-operative society in the
country, we will have to encourage
these things. I do not say we should
have to force it on them. No co-
operation can be forced; co-operation
is bound to be voluntary. But we
have got to encourage them. We
have got to work for it. If we do
not educate the people, if we do not
g0 on wotking for it, how are we
going to bring it in?

We have said we want to have
service co-operatives within the firsh
three years. But service co-opera-
tives also cannot be forced. We are
trying to see that the people will be
educated and they will take to it
We will then create a spirit of co-
operation in the people’s minds.
Then it will be easier to have co-
operative farming everywhere. This
is not the first time that I am saying
this, I have been saying this in the
villages for the last ten years, I have
been saying this in every village that
I have gone. I have said that our
salvation lies ultimately in having
co-operative farming in this country.
But that can happen only when we
are able to educate the pecple inte
a sense of co-operation and into
methods of co-operation. We have
got to do that. But if we do not
work about it and suddenly go om
opposing it, then that spirit of co-
operation cannot be created.

It is no use trying to say that co-
operative farming will lead to col-
lectivisation and lead to dictatorship
in the country. On the contrary, my
own feeling is that if we do not have
co-operative societies in the country
our democracy will be of no value
(An hon. Member: Question). It can
be questioned. There can be diffe-
rent beliefs. I do not say that there
cannot be different beliefs. But why
is it said that we are trying to do
this with some other ulterior motives
in our mind and we do not mean it
is a democratic process? That iz all
that we are saying.

Shri M. R. Masani: If the hon,
Minister will forgive me, I would like
to say that no motive is alleged but
lack of reality or realism is alleged

Shri Morarji Desal: I do not see
how realism is consistent with
an imagination that it will lead to
bloodshed or that it will lead to
opposition from people. Well, if
people in the villages are made o
oppose things like thig they will e~
tainly oppose. There &te pecple whe
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‘are going about, who go on instiga-
ting agriculturists against consolida-
tion of holdings.

Can anybody say that consolidation
of holdings is not beneficial to the
agriculturist himself? Yet, there are
instigations made in this matter by
varioug parties in several places.
People can be put up against 1t
People can be put up against any-
thing. Why not try to persuade
people to take to more and more co-
operative farming®? I can't under-
stand. If we can persuade them to do
that and if they take it, the result
will be that they will be able to do
with less implements than they have
today, they can do with better imple-
ments than they have today, and the
lands which today are broken up and
lot of strips are wasted because
several individual flelds are broken
up that also will be saved. There
will be a better spirit of co-operation
in village ife. They will be helping
cach other and willage life will be
fuller and happier. Then democracy
will be stronger and will not be
challenged by anybody, whoever they
may be. It 1s necessary even to
strengthen democracy. To make de-
mocracy secure co-operation should
be brought in everywhere, 1n all
fields, 1n industries also and not only
in agriculture But that has got to
be done by a process of acceptance
and not by a forceful imposition by
anybody. Co-operation cannot be
brought in forcefully that way, but
we have got to do 1t by educating
the people, by giving them several
temptations, if you may call them,
and by giving them  several
advantages. Advantages are given to
many things We do give subsidies
for many things. In this matter we
can do 1t We have done that in
Bombay a few years ago. That 1s
what we are trying to do. There are
lomt co-operative farms existing in
tis country. There may not be
many, but there are some which are
dong very well, which are earning
better than individual agriculturists
That is the experience, but to say
from that thht we have not succeeded

3%4 (A LSD-8.

anywhere would not be a right thing
at all Whatever may be the condi-
tions m other countries, our condi-
tions are different. And for small
agriculturists, at any rate those who
hold two acres and three acres and
who have no prospect of getting
more land than that, for them, agri-
culture becomes uneconomic comple-
tely But if they join together in
co-operative farming, then it will not
only become economic but they will
also be able, as a co-operative society,
to take some side cottage industry
which will increase their incomes and
they will be able to manage it better.
Those who have no faith in it are
bound to scoff at 1t.

Shri Ranga: It is not a question
hke that It 1x a question of ex-
perience m your own State. Your
own Registrar of Co-operative Socie-
ties hag made it very clear that in
no circumstances 1t can succeed; the
so-called co-operative farms are only
jomt farms where there is no co-
operative farming at all Each one 1s
cultivating the land by himself sepa-
rately

Shri Morarji Desal: This seems to
be a subsequent experience of my
hon, frend I do not know .what he
says about the Registrar of Co-
operative Societies I have also
moved i the villages If my hon.
friend has moved in the wllages, I
have also moved m them. We may
read 1t differently because of different
beliefs It 1s possible I do not
know whére he has read my notes

Shri Ranga: Your own Registrar’s
report

Shri B. K. Galkwad (Nasik): How
many co-operative farming units are
there in Bombay and how many of
them are working successfully?

Shri Morarji Desai: I will get the
figures and give them. I have not
got the figures here. I do not carry
the figures with me I did not say
there are many

Shri B. K Galkwad: The hon
Minmister may mention what is the
yield per acre in Bombay He can
give the information at his disposal.
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Mr. Speaker: Hon Members can-
not make another speech now

Mr Speaker: The Demands are
before the House

Shri B. K. Galkwad: What 18 the
vield per acre mn co-operative farm-
mg°?

Shri Morarji Desai+ All that will
be obtained and will be given

Mr Speaker: These questions are
endless

Shri Morarjt Desai: It 1s a matter
of common sense that if all people
pool their resources together, not only
the material resources but the mental
resources also, then the best will be
available to the worst, the most in-
telligent man's processes will be
available also to the person who has
not that intelligence, and all will be
benefitting by 1t and all will be getting
much more After all, it 1s a pattern
of society which we want to attain
We do not want to attain that society
by force, and we want to attain that
society by development, by evolution
and by voluntary development, in a de-
mocratic manner If we want to
develop that society where each one
1s helping the other, there 1s no other
method except co-operation And
then it applies to all flelds agricul-
tural or any other field I have no
doubt about it 1n my mind At any
rate that 15 the faith with which we
work I hope sooner or later this
truth will be realized by my hon
friend howsoever sceptic he may be
today

1634 hrs

*DEMANDS FOR GRANTS ON
ACCOUNT

Shri Morarji Desal 1 am submit-
ting to the vote of the House the
Demands for Grants on Account in
respect of the budget of the Central
Government, excluding the railways,
for 1859-60, for a period of one month
up to Apnl

‘ﬁove:i ;th the rec—om;e—ndation of the-;;;ldenz.

Demanp No.

The question 1s

“That the respective sums not
exceeding the amounts shown in
the third colum of the order
paper, be granted to the President,
on account, for or towards de-
fraying the charges during the
year ending on the 8lst day of
March, 1960, in respect of
the heads of Demands entered in
the second column these of against
Demands Nos 1 to 139"

The motion was adopted

[The motions for Demands for Grants

on Account which were adopted by
Lok Sabha are reproduced below—
Ed.]

1—MinisTRY oF Cowm-
MERCE AND INDUSTRY

“That a sum not exceeding
Rs 6,16000 be granted to the
President, on account, for or
towards defraying the charges
during the year ending on the 81st
day of March, 1960, in respect of
‘Ministry of Commerce and Indus-
try' ”

Demanp No 2—INDUSTRIES

“That a sum not exceeding
Rs 24749000 be granted to the
President, on account, for or
towards defraymng the charges
during the year ending on the 3lst
day of March, 1960, :n respect of
‘Industries’ *

Demanp No $8—Sarr

“That a sum not exceeding
Rs 6,19,000 be granted to the
President, on account, for or
towards defraymng the charges
during the year ending on the Sist
day of March, 1960, 1n respect of
‘Salt’” *





